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SCHEDULE |
FORMA

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ARCION REVITALIZATION PRIVATE LIMITED

1 | Name of Corporate Person ARCION REVITALIZATION PRIVATE
LIMITED
2 |Date of Incorporation of Corporate|8August 2016
Person

3 | Authority Under Which Corporate Registrar of Companies, Mumbai
Person Is Incorporated / Registered

4 | Corporate Identity Number / Limited|U67100MH2016FTC284515
Liability Identity Number of Corporate
Person

5 | Address of The Registered Office And|81, 8th Floor, North Avenue 2, Maker
Principal Office (if Any) of Corporate|Maxity, BKC, Bandra [E], Mumbai -

Person 400051
6 | Liquidation Commencement Date of| 1 December 2023
Corporate Person

7 |Name, Address, Email Address,|Anish Gupta

Telephone Number And The Registration| Insolvency Professional

Number of The Liquidator 105 Lotus Business Park, Ram Baug
Lane, Off SV Road, Malad (West),
Mumbai — 400064

Phone: + 91 9821099720

Email: ipanishgupta@gmail.com

Reg: No.IBBI/IPA-002/IP-N00285/2017-
18/10843

8 | Last Date For Submission Of Claims 31 December 2023

Notice is hereby given that ARCION Revitalization Private Limited has commenced
voluntary liquidation on 1 December 2023.

The stakeholders of ARCION Revitalization Private Limited are hereby called upon to
submit a proof of their claims, on or before 31 December 2023 to the liquidator at the
address mentionedagainstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proofof claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

sd/-
Place: Mumbai Anish Gupta
Date: 2December2023 Liquidator




